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Theft in Kluunaria Ordnaoee Factory

#wao /  Shri Goray:
\  Shri S. M. Baner]ee:

Will the Minister of Defence be 
pleased to state:

(a) whether defalcations amount­
ing to lakhs of rupees have been dis­
covered in the Ordnance Factory in 
Khamaria;

(b) whether it is a fact that Gov­
ernment had/ instituted a Committee 
of Inquiry and that the Committee 
had submitted its report;

(c) the findings of the Committee; 
and

(d) what steps have been taken to 
put a stop ta such malpractices?

The Deputy Minister of Defence 
(Sardar M ajlthia): (a) No. However, 
deficiencies and losses in Stores of 
considerable value have been report­
ed at the Ordnance Factory, Kham­
aria.

(b) Yes. A Board of Inquiry was 
constituted to investigate and it has 
submitted its report to the Director 
General of Ordnance Factories.

(c) The report of the Board of 
Enquiry is at present under examina­
tion o f ' the Director General of 
Ordnance Factories.

(d) Suitable remedial measures will 
be devised when the causes of the 
losset are known. This w ill be possi­
ble only after the full examination 
vl the report of the Board of Enquiry.
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the Minister o f H one Affair* be
pleased to state:

(a) whether it is a fact that foreign 
nationals employed in India have got 
to report to the Police when they 
intend to absent themselves from their 
registered address; and

(b) if so, the reasons therefor?

The Minister of StaAe in the Minis­
try of Home Affairs (Shrl Datar):
(a) Foreigners othgt than tourists or 
who are in India only in transit are 
required to inform merely Jn writing 
the Registration Officer of their dis­
trict if they propose to be absent 
from the place of their registered ad­
dress for more than two weeks or 
stay m another district in a place 
other than a hotel for a period ex­
ceeding one week.

(b) This information has been found 
useful in maintaining proper record 
o  ̂ the whereabouts of foreigners in a 
vast country like India.
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